GOVERNMENT OF INDIA
MINISTRY OF RURAL DEVELOPMENT
DEPARTMENT OF RURAL DEVELOPMENT

RAJYA SABHA
UNSTARRED QUESTION NO. 3339
TO BE ANSWERED ON 20/03/2026

DELAY IN COMPLETION OF HOUSES UNDER PRADHAN MANTRI AWAS
YOJANA - GRAMIN

3339 Smt. Rajathi :
Will the Minister of Rural Development be pleased to state:

(a) the total number of houses completed under the Pradhan Mantri Awas Yojana-Gramin
(PMAY-G) during the last two financial years;

(b) whether there has been a decline in the completion rate;

(©) if so, the reasons for such decline;

(d) the total central assistance released to each State for the completion of these houses
during the last two years; and

(e) whether the Standing Committee on Rural Development and Panchayati Raj (2024-25)
recommended that with the rising construction costs and inflationary pressures, the
financial assistance provided under the scheme should be increased to four lakh rupees?

ANSWER
MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(DR. CHANDRA SEKHAR PEMMASANI)

(a) to (c): The Ministry of Rural Development is implementing the Pradhan Mantri Awaas
Yojana- Gramin (PMAY-G) w.e.f. 1% April, 2016 to construct 4.95 crore houses by March 2029
by providing assistance to eligible rural households with basic amenities to attain the goal of
“Housing for All”.

The Ministry of Rural Development has allocated a target of 4.14 crore houses to the
States/UTs under PMAY -G, against which more than 3.90 crore houses have been sanctioned by
States/UTs and more than 2.98 crore houses have been completed as on 16.03.2026.

During the last two financial years, a total of 34,57,276 houses have been completed
under PMAY-G.

The pace of implementation varies across States and from time to time and depends upon
balance number of houses for completion, saturation of SECC 2011 and Awaas + 2018 lists,
early sanction of houses against targets by the States, timely release of funds from the State
Treasury, motivating the beneficiaries for early completion, challenges due to
migration, disputed succession of deceased beneficiaries, delay in allotment of land to landless
beneficiaries by the States/UTs and at times administrative delays due to
General/Assembly/Panchayat elections also. The States have also onboarded on a new model of
fund release called SNA-SPARSH which will improve fund management and accountability in
fund release to the beneficiaries.

The timeline for completion of the Phase Il of PMAY-G is March, 2029.
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(d):  The total central assistance released to each state during the last two years under PMAY -
G is given at Annexure.

(e): The Standing Committee on Rural Development and Panchayati Raj (2024-25)
recommended to revise the per unit assistance under PMAYG through suitable hike in the
assistance component for the much-required augmented help to the needy beneficiaries.

Under Pradhan Mantri Awaas Yojana Gramin (PMAY-G), in addition to the unit
assistance of Rs. 1.20 lakhs in plain areas and Rs. 1.30 lakhs in North-Eastern States, Hilly States
(including UTs of J&K and Ladakh), the beneficiaries are facilitated with 90/95 person days of
unskilled labour wages through mandatory convergence with Mahatma Gandhi National Rural
Employment Guarantee Scheme (MGNREGS). Support of Rs. 12,000 for construction of toilet is
also provided through Swachh Bharat Mission - Gramin (SBM-G), MGNREGS or any other
dedicated source of funding.

The PMAY-G converges with various Government programmes to provide benefits of
piped drinking water, electricity connection, LPG gas connection, solar lanterns and cleaner

cooking energy, solar roof top etc. to the beneficiaries.

There is no proposal under consideration in the Ministry for increasing the unit financial
assistance.
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ANNEXURE

ANNEXURE REFERRED TO IN REPLY TO PART (D) OF RAJYA SABHA UNSTARRED

QUES. NO. 3339 DUE FOR ANSWER ON 20.03.2026

Central Share released under Pradhan Mantri Awaas Y ojana-Gramin (Rs in cr)

S.No State 2023-24 TO 2024-25*
1 |JARUNACHAL PRADESH 270.19
2 JASSAM 12076.20
3 [BIHAR 7526.87
4  |CHHATTISGARH 2,074.99
5  |GOA 0.00
6 |GUJARAT 1,471.00
7 |[HARYANA 47.56
8 [HIMACHAL PRADESH 137.32
9 |JAMMU AND KASHMIR 2,266.26
10 JHARKHAND 1,264.11
11 |KERALA 72.40
12 IMADHYA PRADESH 6,616.55
13 IMAHARASHTRA 2,461.29
14 MANIPUR 377.59
15 IMEGHALAYA 1,697.70
16 MIZORAM 187.47
17 INAGALAND 386.66
18 |ODISHA 6,033.98
19 |PUNJAB 104.31
20 |RAJASTHAN 2,225.09
21 |SIKKIM 2.54
22 |TAMIL NADU 2,032.62
23 |TRIPURA 2,541.10
24 |UTTAR PRADESH 7,397.96
25 |UTTARAKHAND 516.28
26 |WEST BENGAL 0.00
27 JANDAMAN AND NICOBAR 5.45
DADRA AND NAGAR
28 |HAVELI 0.00
29 |IDAMAN AND DIU 0.00
30 |[LAKSHADWEEP 0.00
31 |[PUDUCHERRY 0.00
32 |ANDHRA PRADESH 312.25
33 |[KARNATAKA 218.53
34 [TELANGANA 0.00
35 |[LADAKH 21.99
Total 60,346.25
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